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arafA. 353(31) 26-3-1992
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WL 621(87) 24-9-1993
w.HLA. 286(37) 1-3-1994
AL 598(21) 28-7-1994
L. 697(37) 20-9-1994
.. 283(3) 21-3-1995
L. 424(F) 26-5-1995
LA 251(9) 21-6-1996
wFLF. 97(31) 28-2-1997
L. 126(3) 1-3-1997
arwLF. 16(H) 6-1-1999
quaLia. 23(87) 12-1-1999
Tl 130(87) 23-2-1999
L. 788(31) 29-11-1999
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MINISTRY OF LAW, JUSTICE AND COMPANY

AFFAIRS
(Department of Company Affairs)
NOTIFICATION
New Delhi, the 26th July, 2000

G.S.R. 638(E).—In exercise of the powers con-

ferred by clauses (a) and (b) of sub-section (1) of section
642 of the Companies Act, 1936 (1 of 1956), the Central
Government hercby makes the following rules further to
amend the Companies (Central Government’s) General
Rules and Forms, 1956, namely :—

1. (1} These rules may be called the Companies
(Central Government’s) General Rules
and Forms (Third Amendment) Rules.
2000.
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(2) They sktall come into force on (he first day

(b () (3)
of Av.gust, 2000. 28 G.SR 368 19-3-1966
2. In th¢ Companies (Central Government’s) 20 G.SR. 421 18-3-1966
General Rules and Forms, 1956, in rule 21A,
in clause (8), for sub-clause (ii), the following g(]) g:i :Z? ;)145]?226
shall be substituted, namely :— ' e e
“(ii) for copy of extracts of other 32 G.5.R.847 4-6-1966
documents including hard copy of _33 S:S };6‘6 13-8-1966
such documents on computer readable T MR 4Oy 20-1-1968
media Rupees 35. G.SR. 667 30-6-1973
twenty five 36. G.SR. 327(E) 10-6-1975
per page”. 37. G.S.R. 414(E) 16-7-1975
|F. No. 1/4/2000-CL.V] 38. G.S.R. 2596 i-11-1975
A RAMASWAMY, It Secy. 3% GS.R:2828 = 13-12-1975
Footnote : The Principal rules were published vide S.R.O. j(l) g:i ;ZZ(E) ;i_;ig;g
432 dated 18-2-56 and subsequently amended ‘ T
by \— 42. G.S.R. 627 14-5-1977
43. G.S.R. 24(E) 9-1-1979
Serial Notification Notification 44 GSR 1256 6-10-1979
Number  Number Date 45. GSR 555(E)  4-9-1982
(1) @) (3) 46. G.S.R. 479(E) 22-4-1988
L SR.O. 2535 1-11-1956 47. G.S.R. 694(E) 10-6-1988
5 SR.O. 3135 21-12-1956 48. G.S.R. 782(E) 13-7-1988
N SRO. 237 1011957 49. G.S.R. 908(E) 7-9-1988
4 SRO. 2105 29-1-1957 50. G.S.R. 1032(E) 26-10-1988
5 SR.O. 3038 28-9-1957 51. G.S.R. 449(E) 17-4-1989
6. S.R.0. 3867 7-12-1957 2. GS.R. S10E) 24-5-1990
7 GSR. 48 22-7-1958 53. G.S.R. 795(E) 18-9-1990
8. GSR 723 23-8-1958 54, G.S.R. 289(E) 31-5-1991
o GSR 750 1081958 55, G.S.R. 614(E) 3-10-1991
' R 56. G.S.R. 754(E) 26-12-1991
10. G.S.R. 1026 1-11-1958
SR 14 3-1-1959 57. G.S.R. 312(E) 6-3-1992
i; g.s:R: sag 0.5.1959 58. G.S.R. 353(E) 26-3-1992
13 GSR. 1140 17-10-1959 59. G.S.R. 484(E) 11-5-1992
' e 60. G.S.R. 581(E) 27-8-1993
14. G.SR. 1224 7-11-1959 61. G SR 621(E) 24-9-1993
15. G.S.R. 1364 12-12-1959 62 GSR 286(E)  1-3-199
16. G.SR. 220 27-2-1960 63. G.S.R. 598(E) 28-7-1994
17. G.SR. 595 28-5-1960 64. G.S.R. 697(E) 20-9-1994
18. G.SR. 195 18-2-1961 65. G.S.R. 2B3(E) 21-3-1995
19. GSR 814 24-6-1961 66. G.S.R. 424(E) 26-3-1995
20. G.S.R. 1105 9-9-1961 67. G.SR. 251(E) 21-6-1996
1. G.S.R. 1408 25-11-1961 68. G.S.R. 97(E) 28-2-1997
. G.SR. 653 13-5-1962 69. G.SR. 126(E) 1-3-1997
70. G.5.R. 16(E 6-1-1999
23. G.S.R. 344 2-3-1963 - GSR 23§E; 121199
24. G.S.R. 628 13-4-1963 7. G.SR.130(E)  23-2-1999
25. GSR. 97 16-1-1965 73, G.S.R. 788(E) 29-11-1999
20. G.SR. 822 12-6-1965 74, G.S.R. 58(E) 17-1-2000
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